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MINUTES OF THE MEETING No. 15/14 dated  10.7.2013   UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DG
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 

 
1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy  and Promotion, Udyog Bhawan, New Delhi
 
2.         Shri Jasbir Singh, Consultant, Department. of C&PC (Chem. Div), Shastri Bhawan, New Delhi.
 
3.         Shri S.K. Aggarwal, Assistant Director, DC (MSME), Nirman Bhavan, New Delhi

   
4.         Shri Daya Shankar, Deputy Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi
 
5.         Shri G. Saravanan, Foreign Trade Development Officer, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi.

 
 
The Committee first considered minutes of the ALC Meeting No.13                                                                                                                                                                                 
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for confirmation and confirmed and adopted the same without any change.
 
Case No M-86
NC No.14/14
Dated 10.07.2013

M/s Silver Oak Labs (P) Limited
 F.No.01/83/50/1986/AM08/DES-IV
RLA F.No.05/24/040/599/AM08
Lic.No.0510211375 dated 01.11.2007
 

 
Committee considered the case as per Agenda and noted that the Technical Authority, Department of Industrial Policy & Promotion, has re-examined the case on the basis of information and documents furnished by the firm vide letter dated June 5, 2013, enclosing hard copy, License Copy, a declaration for export & import items, FDA Certificate, A.R.E. – 1, Export Invoice, Shipping Bill, raw

material specification.
 
 In the advance licence, the quantity of the product was given in the numbers.   TA informed that based on Shipping Bill, A.R.E.-1, Export Invoice the weight of export products has been arrived at as under:-

 
Export Item:    1            :         Net content 12.86 grams packing
                        2            :         Net content   1.73 grams packing
                        3            :         Net content   1.73 grams packing
                       
            The firm has submitted a copy of approved formula from Drug Authority, declaration regarding import and export items and they have claimed 0.50% wastage on bulk raw materials which appears to be reasonable in the opinion of Technical Authority, Department of Industrial Policy & Promtion. However components have been recommended by Technical Authority, on net to net basis.
 
Taking above into consideration, DIPP, vide their U.O. No. 7/100/2013-TSW dated 2.7.2013, recommended norms, based on which, and all the above circumstances, Committee decided to reconsider the case and approve norms as under:-
Export Items:

 
S.No. Description of Item Quantity
1. Tender Care (Protecting Balm)  25,00,000 Number

2. GG Luminous Concealer Rose (Face Concealer)  75,000 Number

3. GG Luminous Concealer Sand (Face Concealer)  2,00,000 Number

Import Items:
 

S. No. Description of Item
Unit of
Measurement

Qty Applied
for

Qty
Recommended

1
YELLOW PET. JELLY
(Extra Light Yellow)
(Petrolatum)

Kg                
14,186.00

            
14,186.00

2
 Myritol 318
(CAPRYLIC/CAPRIC
TRIGLYCERIDE)

Kg                  
8,725.00

              
8,667.54

3 Yellow Bees wax
(Beeswax) Kg                  

1,939.00
              
1,926.11

4 PARAFFIN WAX
(Paraffin) Kg                  

1,939.00
              
1,926.11

5 Modulan (Acetylated
Lanolin) Kg                  

1,616.00
              
1,605.09

6 VIT E ACET 74099/1/26
(702060) Kg                      

162.00
                    

16.04

7 Cetyl Alcohol (Lanette 16) Kg                      
808.00

                  
802.53

8

Bulk GG Luminous
Concealer Rose (Relevant
premix of Aqua,
Cyclopentasiloxane,
Hydrogenated
polyisobutene, hydorgenated
polyisobutene, Ceraalba,
pigment CI 77891,
CI77019, CI77492 etc)

Kg                      
134.00

                  
130.40

9

Bulk GG Luminous
Concealer Sand (Relevant
premix of Aqua,
Cyclopentasiloxane,
Hydrogenated
polyisobutene, hydorgenated
polyisobutene, Ceraalba,
pigment CI 77891,
CI77019, CI77492 etc)

Kg                      
358.00

                  
 
 

347.73
 

 

10 Click Pen Barrel (Material
of construction  ABS) Nos              

276,375.00  Net to Net

11
Cap GG Luminous
Concealer (Material of
construction Polypropylene)

Nos              
276,375.00  Net to Net

12
Applicator Head GG
(Material of construction
Polyprophylene)

Nos              
276,375.00  Net to Net

13
Tamper Evidence Label
(Material of construction 
paper)

Nos              
275,000.00  Net to Net

14
Unit Carton GG (Material of
construction Aventa Ultra
270 gm)

Nos              
279,125.00  Net to Net

 
 
The above decision would supersede the decision of NC Meeting No. 11/83 dated 11.06.2008 and is only for regularization purpose. As the license has already expired, no further imports/exports shall be allowed under this license.
 
CLA, New Delhi, to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP.
 
 
Case No M-86
NC No.14/14
Dated 10.07.2013

M/s Silver Oak Labs (P) Limited
 F.No.01/83/50/2063/AM08/DES-IV
RLA F.No.05/24/040/648/AM08
Lic.No.0510212559 dated 26.11.2007
 

 
Committee considered the case as per Agenda and noted that the case has been re-examined by Technical Authority, Department of Industrial Policy & Promotion, vide letter dated June 12, 2013, from firm, furnishing their reply enclosing hard copy, License Copy, a declaration  for export & import items, FDA Certificate, A.R.E. – 1, Export Invoice, Shipping Bill, raw material specification.
 
In the advance licence, the quantity of the product was given in the numbers.  Based on Shipping Bill, A.R.E.-1, Export Invoice, the  weight of export products has been arrived at by TA, DIPP, as under:- 

 
Export Item:    1            :         Net content 4.08 grams packing
                       
            The firm has submitted a copy of approved formula from Drug Authority, declaration regarding import and export items and they have not claimed any wastage on bulk raw material i.e. PREMIX LIP CREAM and components are allowed on net to net basis.

 
Taking above into consideration and the written recommendation dated 02.07.2013 of Technical Authority, Department of Industrial Policy & Promotion, Committee decided to reconsider the case and approve norms as under:-

 
 
 
 
 
Export Items:
 
 

S.No. Description of Item Quantity
1. ECOLLAGEN REPLUMPING LIP CREAM  4,50,000 Number

 
Import Items:
 

S.
No. Description of Item

Unit of
Measurement

Qty
Applied
for

Qty
Recommended

1 PREMIX LIP CREAM (Lip Bulk) kg 1,836                 1,836

2

CLICK PEN- ECOLLAGEN LIP
CREAM (Material of construction
is ABS) No(s) 454500 Net to Net

3

UNIT CARTON ECOLLAGEN
LIP CREAM (Indicana silk 220
g/m) No(s) 454500 Net to Net

4

LEAFLET ECOLLAGEN LIP
CREAM (Information sheet made
of paper) No(s) 454500 Net to Net

5
TAMPER PROOF LABEL
(Label) No(s) 904500 Net to Net

 
 
The above decision would supersede the decision of NC Meeting No. 12/83 dated 18.06.2008 and is only for regularization purpose. As the license has already expired, no further imports/exports shall be allowed under this license.
 
CLA, New Delhi, to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP.
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 15/83-ALC1/2013 MEETING DATE : 10.07.2013
 

1

Case No.:3/3/83-ALC1/2013 Party Name:RELIANCE INDUSTRIES LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00004/AM14/ RLA File :03/95/040/00570/AM10/ Lic.No/Date:0310553569
05.01.2010

Defer Date:07.08.2013

Decision : Email reminder for hard copy of application issued to be RA. Relisted for 7.8.2013.
 

2

Case No.:2/3/83-ALC1/2013 Party Name:SYNGENTA INDIA LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00003/AM14/ RLA File :03/95/040/00458/AM11/ Lic.No/Date:0310597159
15.10.2010

Defer Date:10.07.2013

Decision :  Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 15022/9/2010-Ch.II dated 26.10.2012, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
Thiamethoxam 20% +
Chlorantraniliprole 10% SC

1 litre 1. Thiamethoxam Tech. (100%)
 
2. Chlorantraniliprole Tech. (100%)
 
3. Tetra Sodium Pyro Phosphate
 
4. Rhodopol 23

0.204 Kg.
0.102 Kg.
 
0.0003 Kg.
 
0.005 Kg.

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP.

 

3

Case No.:1/3/83-ALC1/2013 Party Name:ROHA DYE CHEM PVT. LIMITED, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00002/AM14/ RLA File :03/95/040/00550/AM11/ Lic.No/Date:0310597389
18.10.2010

Defer Date:07.08.2013

Decision : Email sent to RA, Mumbai, on 15.07.2013 for hard copy. Email to be sent to firm for CE Data. Relisted for 7.8.2013.
 

4

Case No.:71/51/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/01062/AM11/ RLA File :10/24/040/00127/AM11/ Lic.No/Date:1010042112
14.03.2011

Defer Date:07.08.2013

Decision :  Email to be sent RA, Cochin, for hard copy of application. Relisted for 7.8.2013.
 

5

Case No.:22/51/83-ALC1/2011 Party Name:EVERPLUS PLASTICS PVT. LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00919/AM12/ RLA File :08/24/040/00205/AM12/ Lic.No/Date:0810107664
11.01.2012

Defer Date:07.08.2013

Decision : Relisted for 7.8.2013, for want of comments from TA, C&PC PC Division.
 

6

Case No.:53/47/83-ALC1/2011 Party Name:GUJARAT NRE COKE LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00842/AM12/ RLA File :02/24/040/00175/AM12/ Lic.No/Date:0210172551
17.01.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

7

Case No.:7/11/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00219/AM13/ RLA File :10/24/040/00005/AM13/ Lic.No/Date:1010049570
11.05.2012

Defer Date:07.08.2013

Decision :  Email to be sent to RA, Cochin. Relisted for 07.08.2013.
 

8

Case No.:30/31/83-ALC1/2012 Party Name:CALIBRE CHEMICALS PVT.LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00582/AM13/ RLA File :03/94/040/00092/AM12/ Lic.No/Date:0310706838
29.08.2012

Defer Date:10.07.2013

Decision : Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 14010/89/2012-CH.II dated 10.07.2013, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
Sodium Perchlorate 1 Kg. Sodium Chlorate 0.915 Kg.

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP.

 

9

Case No.:11/31/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00563/AM13/ RLA File :10/24/040/00047/AM13/ Lic.No/Date:1010051154
12.09.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

10

Case No.:51/31/83-ALC1/2012 Party Name:PARAM WOOD MOULDING PVT. LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00603/AM13/ RLA File :03/95/040/00399/AM13/ Lic.No/Date:0310709930
21.09.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

11

Case No.:65/24/82-ALC4/2012 Party Name:INDOFIL INDUSTRIES LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/82/050/00869/AM13/ RLA File :03/94/040/00520/AM13/ Lic.No/Date:0310710670
26.09.2012

Defer Date:07.08.2013

Decision :  DL issued by C&PC Chemicals on 2.7.2013. Relisted for 7.8.2013.
 

12

Case No.:80/24/82-ALC4/2012 Party Name:INDOFIL INDUSTRIES LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/82/050/00884/AM13/ RLA File :03/94/040/00519/AM13/ Lic.No/Date:0310710664
26.09.2012

Defer Date:07.08.2013

Decision : DL issued by C&PC Chemicals on 2.7.2013. Relisted for 7.8.2013.
 

13

Case No.:22/43/83-ALC1/2012 Party Name:FARCOM CABLE SYSTEMS PRIVATE LIMITED, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00794/AM13/ RLA File :07/24/040/00307/AM13/ Lic.No/Date:0710091957
14.11.2012

Defer Date:07.08.2013

Decision : Relisted for 7.8.2013.
 

14

Case No.:19/47/83-ALC1/2012 Party Name:VIVIMED LABS LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00853/AM13/ RLA File :09/24/040/00425/AM13/ Lic.No/Date:0910054399
27.11.2012

Defer Date:07.08.2013

Decision : Reminder for Central Excise Data to be issued to firm.. Relisted for 07.08.2013.
 

15

Case No.:31/47/83-ALC1/2012 Party Name:D.G. CONSTRUCTIONS Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00865/AM13/ RLA File :31/83/040/00121/AM13/ Lic.No/Date:3110056385
05.12.2012

Defer Date:07.08.2013

Decision : Reminder for Central Excise Data to be issued to firm.. Relisted for 07.08.2013.
 

16

Case No.:42/47/83-ALC1/2012 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00876/AM13/ RLA File :08/24/040/00291/AM13/ Lic.No/Date:0810116724
07.12.2012

Defer Date:07.08.2013

Decision : Reminder for Central Excise Data to be issued to firm.. Relisted for 07.08.2013.
 

17

Case No.:3/48/83-ALC1/2012 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00897/AM13/ RLA File :30/24/040/00044/AM13/ Lic.No/Date:3010090449
13.12.2012

Defer Date:10.07.2013

Decision : Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 15022/8/2010-Ch.II dated 17.05.2013, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
(I)  Chlorpyrifos 20% EC 1 Kg. 1. Sodium Salt of diethyl

thiophosphoryl
 
2. 2,3,5,6-tetrachloro pyridine
 
3. Emulsifier
 
4. Aromex

0.211 Kg.
 
 
0.132 Kg.
 
0.060 Kg.
 
0.7273 Kg.

(II) Chlorpyrifos 48% EC 1 Kg. 1. Sodium salt of diethyl
thiophosphoryl
 
2. 2,3,5,6-tetrachloro pyridine
 

0.508 Kg.
 
 
0.318 Kg.
 

http://pdfcrowd.com/html-to-pdf-api/?ref=pdf
http://pdfcrowd.com/customize/
http://pdfcrowd.com


pdfcrowd.comPRO version Are you a developer? Try out the HTML to PDF API

3. Emulsifier
 
4. Aromex

0.060 Kg.
 
0.429 Kg.

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP.

 

18

Case No.:36/47/83-ALC1/2012 Party Name:SUDEEP PHARMA LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00870/AM13/ RLA File :34/24/040/00217/AM13/ Lic.No/Date:3410035652
14.12.2012

Defer Date:10.07.2013

Decision : Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 14010/8/2013/Ch.II dated 10.07.2013, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
Tri Basic Calcium Phosphate/Tri
calcium Phosphate

1 Kg. Phosporic Acid
 
Calcium Hydroxide

0.702 Kg.
 
0.795 Kg.

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP

 

19

Case No.:35/47/83-ALC1/2012 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00869/AM13/ RLA File :05/23/040/00378/AM13/ Lic.No/Date:0510341158
18.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

20

Case No.:43/47/83-ALC1/2012 Party Name:RAJ PETRO SPECIALITIES PVT.LTD.(FORMERLY-SURYODAY Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00877/AM13/ RLA File :04/24/040/00134/AM13/ Lic.No/Date:0410141866
18.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

21

Case No.:34/47/83-ALC1/2012 Party Name:EVERPLUS PLASTICS PVT. LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00868/AM13/ RLA File :08/24/040/00269/AM13/ Lic.No/Date:0810116982
19.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

22

Case No.:3/43/83-ALC1/2012 Party Name:VIKAS GLOBALONE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00775/AM13/ RLA File :05/24/040/00335/AM13/ Lic.No/Date:0510341304
20.12.2012

Defer Date:07.08.2013

Decision : Reminder for Central Excise Data to be issued to the firm..  Relisted for 07.082013.
 
 

23

Case No.:13/43/83-ALC1/2012 Party Name:INDIAN ADDITIVES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00785/AM13/ RLA File :04/24/040/00199/AM13/ Lic.No/Date:0410141934
20.12.2012

Defer Date:07.08.2013

Decision :  Case to be referred to C&PC (Chemicals). Relisted for 07.08.2013.
 

24

Case No.:14/43/83-ALC1/2012 Party Name:INDIAN ADDITIVES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00786/AM13/ RLA File :04/24/040/00193/AM13/ Lic.No/Date:0410141933
20.12.2012

Defer Date:07.08.2013

Decision : Case to be referred to C&PC (Chemicals).. Relisted for 07.08.2013
 
 

25

Case No.:59/47/83-ALC1/2012 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00893/AM13/ RLA File :05/23/040/00387/AM13/ Lic.No/Date:0510341407
20.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

26

Case No.:50/47/83-ALC1/2012 Party Name:BANKIM PLAST PVT.LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00884/AM13/ RLA File :03/94/040/00803/AM13/ Lic.No/Date:0310717970
21.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

27

Case No.:8/51/83-ALC1/2012 Party Name:VISHNU CHEMICALS LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00914/AM13/ RLA File :09/24/040/00442/AM13/ Lic.No/Date:0910054597
21.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

28

Case No.:21/47/83-ALC1/2012 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00855/AM13/ RLA File :05/24/040/00362/AM13/ Lic.No/Date:0510341549
24.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

29

Case No.:2/47/83-ALC1/2012 Party Name:SRIRAM COMPOUNDS PVT. LTD . Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00836/AM13/ RLA File :05/24/040/00303/AM13/ Lic.No/Date:0510341619
26.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

30

Case No.:38/47/83-ALC1/2012 Party Name:PERFECT COLOURANTS AND PLASTICS PVT LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00872/AM13/ RLA File :34/24/040/00223/AM13/ Lic.No/Date:3410035729
26.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

31

Case No.:11/43/83-ALC1/2012 Party Name:SECURE PRINT SOLUTIONS PRIVATE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00783/AM13/ RLA File :02/24/040/00159/AM13/ Lic.No/Date:0210184805
27.12.2012

Defer Date:07.08.2013

Decision : Relisted for 07.08.2013.
 

32

Case No.:10/47/83-ALC1/2012 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00844/AM13/ RLA File :05/24/040/00369/AM13/ Lic.No/Date:0510341913
28.12.2012

Defer Date:07.08.2013

Decision : Re-listed for 07.08.203.
 

33

Case No.:44/47/83-ALC1/2012 Party Name:JESONS INDUSTRIES LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00878/AM13/ RLA File :03/94/040/00826/AM13/ Lic.No/Date:0310718819
01.01.2013

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

34

Case No.:5/47/83-ALC1/2012 Party Name:LONA INDUSTRIES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00839/AM13/ RLA File :03/95/040/00756/AM13/ Lic.No/Date:0310719620
07.01.2013

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 
 

35

Case No.:29/47/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00863/AM13/ RLA File :10/24/040/00066/AM13/ Lic.No/Date:1010052130
07.01.2013

Defer Date:07.08.2013

Decision : Relisted for 07.08.2013.
 

36

Case No.:32/47/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00866/AM13/ RLA File :10/24/040/00069/AM13/ Lic.No/Date:1010052131
07.01.2013

Defer Date:07.08.2013

Decision : Relisted for 07.08.2013.
 
 

37

Case No.:4/51/83-ALC1/2012 Party Name:TCPL PACKAGING LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00910/AM13/ RLA File :03/95/040/00797/AM13/ Lic.No/Date:0310719967
09.01.2013

Defer Date:07.08.2013

Decision : Re-listed for 07.08.2013.
 

38

Case No.:5/51/83-ALC1/2012 Party Name:SEQUENT SCIENTIFIC LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00911/AM13/ RLA File :03/95/040/00717/AM13/ Lic.No/Date:0310719979
09.01.2013

Defer Date:07.08.2013

Decision : As per communication dated 14.06.2013, received from RLA, Mumbai, the authorisation had been issued on repeat basis under Para 4.7.1 of HBP.  Hence, Committee decided to withdraw the case from on-line agenda.
 

39

Case No.:58/47/83-ALC1/2012 Party Name:NAVIN FLUORINE INTERNATIONAL LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00892/AM13/ RLA File :03/95/040/00507/AM13/ Lic.No/Date:0310720626
14.01.2013

Defer Date:07.08.2013

Decision :  Email reminder issued to firm for Central Excise Data.  Relisted for 7.8.2013.
 

40

Case No.:6/51/83-ALC1/2012 Party Name:RELIANCE INDUSTRIES LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00912/AM13/ RLA File :03/95/040/00694/AM13/ Lic.No/Date:0310720590
14.01.2013

Defer Date:07.08.2013

Decision : Email reminder dated 15.07.2013 issued to RLA, Mumbai, for hard copy of application. Relisted for 07.08.2013.
 

41

Case No.:11/51/83-ALC1/2012 Party Name:INTERNATIONAL PRINT-O-PAC LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00917/AM13/ RLA File :05/23/040/00418/AM13/ Lic.No/Date:0510343403
15.01.2013

Defer Date:07.08.2013

Decision : Another D/L dated 5.7.2013 issued by TA, DIPP.  Re-listed for 07.08.2013.
 

42

Case No.:53/47/83-ALC1/2012 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00887/AM13/ RLA File :03/95/040/00617/AM13/ Lic.No/Date:0310721014
16.01.2013

Defer Date:07.08.2013

Decision :  Hard copy already sent to TA C&PC Chemicals on 26.02.2013.  Relisted for 7.8.2013.
 

43

Case No.:3/51/83-ALC1/2012 Party Name:S.M. CHEMICALS Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00909/AM13/ RLA File :03/95/040/00805/AM13/ Lic.No/Date:0310721062
17.01.2013

Defer Date:07.08.2013

Decision : Reminder to RLA, Mumbai, for hard copy of application to be issued. Relisted for 7.8.2013.
 

44

Case No.:5/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Deffered and Re-indexed

HQ File :01/83/050/00106/AM14/ RLA File :17/24/040/00075/AM13/ Lic.No/Date:1710005215
31.01.2013

Defer Date:07.08.2013

Decision : U.O.to TA C&PC (Chemicals issued on 10.07.2013 for technical comments.  Reminder to firm for central excise data to be issued. Relisted for 7.8.2013.
 

45

Case No.:6/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00107/AM14/ RLA File :17/24/040/00077/AM13/ Lic.No/Date:1710005217
31.01.2013

Defer Date:07.08.2013

Decision : U.O.to TA C&PC Chemicals issued on 10.07.2013 for technical comments Reminder to firm for central excise data to be issued..  Relisted for 7.8.2013.
 

46

Case No.:7/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00108/AM14/ RLA File :17/24/040/00076/AM13/ Lic.No/Date:1710005216
31.01.2013

Defer Date:07.08.2013

Decision : U.O.to TA C&PC Chemicals issued on 10.07.2013 for technical comments.  Reminder to firm for data to be issued. Relisted for 7.8.2013.
 

47

Case No.:8/7/83-ALC1/2013 Party Name: ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00109/AM14/ RLA File :17/24/040/00078/AM13/ Lic.No/Date:1710005218
31.01.2013

Defer Date:07.08.2013

Decision : U.O.to TA C&PC Chemicals issued on 10.07.2013 for technical comments.   Reminder to firm for data to be issued..  Relisted for 7.8.2013.
 

48

Case No.:1/7/83-ALC1/2013 Party Name: INDUSTRIAL FILTERS & FABRICS P. LIMITED., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00102/AM14/ RLA File :56/24/040/00038/AM13/ Lic.No/Date:5610001676
13.02.2013

Defer Date:07.08.2013

Decision : U.O.to TA. DIPP, issued on 10.07.2013 for technical comments. Relisted for 7.8.2013.
 

49

Case No.:4/7/83-ALC1/2013 Party Name: GRAND ORGANICS PVT.LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00105/AM14/ RLA File :17/24/040/00084/AM13/ Lic.No/Date:1710005230
14.02.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC (Chemicals) issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

50

Case No.:13/51/83-ALC1/2012 Party Name:JJ.PLASTALLOY PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00919/AM13/ RLA File :15/24/040/00010/AM13/ Lic.No/Date:1510018547
22.02.2013

Defer Date:07.08.2013

Decision : Relisted for 7.8.2013.
 

51

Case No.:31/7/83-ALC1/2013 Party Name:SAVITA POLYMERS LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00132/AM14/ RLA File :03/95/040/00799/AM13/ Lic.No/Date:0310727030
06.03.2013

Defer Date:07.08.2013

Decision : D/L issued by C&PC, PC Division, on 4.7.2013. Relisted for 7.8.2013.
 

52

Case No.:2/7/83-ALC1/2013 Party Name:CHAMPA PURIE-CHEM INDS Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00103/AM14/ RLA File :34/24/040/00290/AM13/ Lic.No/Date:3410036334
07.03.2013

Defer Date:07.08.2013

Decision : Email reminder to be issued to RLA, Mumbai, for hard copy of application. Relisted for 07.08.2013.
 

53

Case No.:1/51/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00907/AM13/ RLA File :17/24/040/00087/AM13/ Lic.No/Date:1710005248
08.03.2013

Defer Date:07.08.2013

Decision: Email to RLA, Bangalore, for hard copy of application. Relisted for 07.08.2013.
 

54

Case No.:46/7/83-ALC1/2013 Party Name:VISHNU CHEMICALS LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00147/AM14/ RLA File :09/24/040/00592/AM13/ Lic.No/Date:0910055387
13.03.2013

Defer Date:07.08.2013

Decision :. Relisted for 07.08.2013.
 

55

Case No.:29/7/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00130/AM14/ RLA File :08/24/040/00445/AM13/ Lic.No/Date:0810119460
15.03.2013

Defer Date:07.08.2013

Decision : Relisted for 07.08.2013.
 

56

Case No.:32/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00133/AM14/ RLA File :03/94/040/00918/AM13/ Lic.No/Date:0310728667
19.03.2013

Defer Date:07.08.2013

Decision :  Relisted for 07.08.2013.
 

57

Case No.:35/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00136/AM14/ RLA File :03/94/040/00928/AM13/ Lic.No/Date:0310728672
19.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA (C&PC-Chemicals) issued on 10.07.2013. Relisted for 7.8.2013.
 

58

Case No.:36/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00137/AM14/ RLA File :03/94/040/00929/AM13/ Lic.No/Date:0310728668
19.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA (C&PC-Chemicals) issued on 10.07.2013. Relisted for 7.8.2013.
 

59

Case No.:41/7/83-ALC1/2013 Party Name: GIRDHARS INTERNATIONAL PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00142/AM14/ RLA File :05/23/040/00527/AM13/ Lic.No/Date:0510349608
19.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA DC MSME issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

60

Case No.:10/7/83-ALC1/2013 Party Name:NAWAL PRAKASH AVIKEM PVT.LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00111/AM14/ RLA File :03/95/040/01028/AM13/ Lic.No/Date:0310729017
21.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC PC Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

61

Case No.:11/7/83-ALC1/2013 Party Name:SOLTEX PETRO PRODUCTS LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00112/AM14/ RLA File :03/95/040/00929/AM13/ Lic.No/Date:0310729012
21.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA, C&PC Chemical Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

62

Case No.:12/7/83-ALC1/2013 Party Name:SOLTEX PETRO PRODUCTS LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00113/AM14/ RLA File :03/95/040/00930/AM13/ Lic.No/Date:0310729010
21.03.2013

Defer Date:07.08.2013

Decision : Relisted for 7.8.2013.
 

63

Case No.:16/7/83-ALC1/2013 Party Name:NAWAL PRAKASH AVIKEM PVT.LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00117/AM14/ RLA File :03/95/040/00790/AM13/ Lic.No/Date:0310729019
21.03.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
 

64

Case No.:17/7/83-ALC1/2013 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00118/AM14/ RLA File :03/95/040/01031/AM13/ Lic.No/Date:0310729008
21.03.2013

Defer Date:07.08.2013

Decision:.  Relisted for 7.8.2013.
 

Case No.:18/7/83-ALC1/2013 Party Name:SABERO ORGANICS GUJARAT LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00119/AM14/ RLA File :03/95/040/00976/AM13/ Lic.No/Date:0310729026
21.03.2013

Defer Date:10.07.2013

Decision : Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 14010/105/2012/Ch.II dated 17.05.2013, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
Chlorpyriphos 48% EC 1 litre 1. Trichloracetyl Chloride (TCAC) 0.670 Kg.
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2. Acrylonitrile
 
3. Diethyl-Thio-Phosphoryl Chloride
(DETPC)
 
4. Ethylene Dichloride
 
5. Triethyl Benzyl Ammonium
Chloride
 
6. Solvent C-9
 
7. Emulsfier NROX SPP

 
 
0.237 Kg.
 
0.300 Kg.
 
 
0.276 Kg.
 
0.018 Kg.
 
 
0.456 Kg.
 
0.108 Kg.

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP

 

66

Case No.:24/7/83-ALC1/2013 Party Name:ARHAM PETROCHEM PVT.LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00125/AM14/ RLA File :08/24/040/00458/AM13/ Lic.No/Date:0810119675
21.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC PC Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

67

Case No.:25/7/83-ALC1/2013 Party Name:ATUL LIMITED, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00126/AM14/ RLA File :08/24/040/00460/AM13/ Lic.No/Date:0810119674
21.03.2013

Defer Date:07.08.2013

Decision: U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

68

Case No.:26/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00127/AM14/ RLA File :17/24/040/00088/AM13/ Lic.No/Date:1710005269
21.03.2013

Defer Date:07.08.2013

Decision: U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

69

Case No.:33/7/83-ALC1/2013 Party Name:EXCEL CROP CARE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00134/AM14/ RLA File :03/94/040/01107/AM13/ Lic.No/Date:0310729102
21.03.2013

Defer Date:07.08.2013

Decision: U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

70

Case No.:34/7/83-ALC1/2013 Party Name:KAYGEE-LOPAREX INDIA PVT. LTD. Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00135/AM14/ RLA File :03/94/040/01102/AM13/ Lic.No/Date:0310729066
21.03.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
 

71

Case No.:44/7/83-ALC1/2013 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00145/AM14/ RLA File :10/24/040/00099/AM13/ Lic.No/Date:1010052960
22.03.2013

Defer Date:07.08.2013

Decision : Re-listed for 7.8.2013.
 

72

Case No.:45/7/83-ALC1/2013 Party Name:KANCOR INGREDIENTS LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00146/AM14/ RLA File :10/24/040/00093/AM13/ Lic.No/Date:1010052953
22.03.2013

Defer Date:07.08.2013

Decision : Re-listed for 7.8.2013.
 

73

Case No.:19/7/83-ALC1/2013 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00120/AM14/ RLA File :03/95/040/01048/AM13/ Lic.No/Date:0310729608
26.03.2013

Defer Date:10.07.2013

Decision : Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 14010/74/2010/Ch.II dated 12.04.2013, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 40% to 45%)

1 Kg. Paraffin
Chlorine
Tin Stabilizer

0.595 Kg.
0.800 Kg.
0.010 Kg.

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP

 

74

Case No.:20/7/83-ALC1/2013 Party Name:TYTAN ORGANICS PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00121/AM14/ RLA File :03/95/040/00989/AM13/ Lic.No/Date:0310729571
26.03.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
 

75

Case No.:27/7/83-ALC1/2013 Party Name:NAVIN FLUORINE INTERNATIONAL LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00128/AM14/ RLA File :03/95/040/00958/AM13/ Lic.No/Date:0310729642
26.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

76

Case No.:42/7/83-ALC1/2013 Party Name:CHEMIZOL ADDITIVES PVT.LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00143/AM14/ RLA File :07/24/040/00539/AM13/ Lic.No/Date:0710094543
28.03.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

77

Case No.:43/7/83-ALC1/2013 Party Name:CHEMIZOL ADDITIVES PVT.LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00144/AM14/ RLA File :07/24/040/00537/AM13/ Lic.No/Date:0710094544
28.03.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
 

78

Case No.:39/7/83-ALC1/2013 Party Name:VIKAS GLOBALONE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00140/AM14/ RLA File :05/24/040/00464/AM13/ Lic.No/Date:0510350468
01.04.2013

Defer Date:07.08.2013

Decision : Re-listed for 7.8.2013.
 

79

Case No.:40/7/83-ALC1/2013 Party Name:VIKAS GLOBALONE LIMITED Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00141/AM14/ RLA File :05/24/040/00465/AM13/ Lic.No/Date:0510350475
01.04.2013

Defer Date:07.08.2013

Decision : Re-listed for 7.8.2013.
 

80

Case No.:13/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00114/AM14/ RLA File :03/94/040/00935/AM13/ Lic.No/Date:0310730096
02.04.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

81

Case No.:14/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00115/AM14/ RLA File :03/94/040/00919/AM13/ Lic.No/Date:0310730086
02.04.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
 

82

Case No.:15/7/83-ALC1/2013 Party Name:BILAG INDUSTRIES PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00116/AM14/ RLA File :03/94/040/00934/AM13/ Lic.No/Date:0310730093
02.04.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
 

83

Case No.:21/7/83-ALC1/2013 Party Name:RUBY MICA COMPANY LIMITED, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00122/AM14/ RLA File :02/24/040/00207/AM13/ Lic.No/Date:0210188255
02.04.2013

Defer Date:07.08.2013

Decision : Re-listed for 7.8.2013.
 

84

Case No.:37/7/83-ALC1/2013 Party Name:TYTAN ORGANICS PVT. LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00138/AM14/ RLA File :03/95/040/00952/AM13/ Lic.No/Date:0310730284
03.04.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
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Case No.:38/7/83-ALC1/2013 Party Name:ROSSARI BIOTECH LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Approved

HQ File :01/83/050/00139/AM14/ RLA File :03/95/040/00991/AM13/ Lic.No/Date:0310730421
04.04.2013

Defer Date:10.07.2013

Decision : Committee considered the case as per Agenda.  Based on the written recommendation of TA, C&PC (Chemicals) furnished in the meeting vide their U.O. No. 14010/5/2012/Ch.II dated 10.07.2013, Committee decided to approve the case, as under:-
 

Export Item Qty. Import Item Qty.
Textile Finishing Agents:
Kleerix NAC Liquid/SHQ-FN
Liquid/Geracid 100
Liquid/Ecodye Liquid/Deepacid
Liquid/Product Gan Liquid

1 Kg. 1. Saturated Acyclic Orgnic Acid
 
2. Mono Carboxylic Acid
 
3. HDPE Granules (Packed
Material)

0.530 Kg.
 
 
0.200 Kg.
 
A per packing
Policy

 
RLA concerned to take necessary action as per above decision of Norms Committee under Para 4.7 of HBP
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Case No.:47/7/83-ALC1/2013 Party Name:CHEMCON SPECIALITY CHEMICALS P LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00148/AM14/ RLA File :34/24/040/00316/AM13/ Lic.No/Date:3410036586
05.04.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.
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Case No.:28/7/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00129/AM14/ RLA File :08/24/040/00473/AM13/ Lic.No/Date:0810120091
08.04.2013

Defer Date:07.08.2013

Decision : U.O. to TA C&PC Chemicals Division issued on 10.07.2013 for technical comments.  Relisted for 7.8.2013.
 

88

Case No.:30/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00131/AM14/ RLA File :17/24/040/00002/AM14/ Lic.No/Date:1710005281
08.04.2013

Defer Date:07.08.2013

Decision :  Relisted for 7.8.2013.             
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Case No.:4/3/83-ALC1/2013 Party Name:ROSS CHEMPACK PRIVATE LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00005/AM14/ RLA File :34/24/040/00313/AM13/ Lic.No/Date:3410036610
09.04.2013

Defer Date:07.08.2013

Decision : Email to be issued to RLA, Chennai, for hard copy of application.  Relisted for 07.08.2013.
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Case No.:48/7/83-ALC1/2013 Party Name:PERFECT COLOURANTS AND PLASTICS PVT LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00149/AM14/ RLA File :34/24/040/00003/AM14/ Lic.No/Date:3410036619
10.04.2013

Defer Date:07.08.2013

Decision : Relisted for 7.8.2013.
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Case No.:3/7/83-ALC1/2013 Party Name:KWALITY PHARMACEUTICALS PVT.LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00104/AM14/ RLA File :12/24/040/00001/AM14/ Lic.No/Date:1210008620
01.05.2013

Defer Date:07.08.2013

Decision : Email to RLA, Kolkata, to be issued for hard copy of application. Relisted for 07.08.2013.
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Case No.:9/7/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00110/AM14/ RLA File :17/24/040/00013/AM14/ Lic.No/Date:1710005308
02.05.2013

Defer Date:07.08.2013

Decision : Email to be issued to RLA, Bangalore, for hard copy of application Relisted for 07.08.2013.
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Case No.:1/11/83-ALC1/2013 Party Name:KUTCH CHEMICAL INDUSTRIES LTD., Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00159/AM14/ RLA File :34/24/040/00040/AM14/ Lic.No/Date:3410037010
30.05.2013

Defer Date:07.08.2013

Decision : Email to be issued to RLA, Chennai, for hard copy of application. Relisted for 07.08.2013.
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Case No.:2/11/83-ALC1/2013 Party Name:FARCOM CABLE SYSTEMS PRIVATE LIMITED, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Deffered and Re-indexed

HQ File :01/83/050/00160/AM14/ RLA File :07/24/040/00011/AM14/ Lic.No/Date:0710095735
03.06.2013

Defer Date:07.08.2013

Decision : Email to be issued to RLA, Bangalore, for hard copy of application. Relisted for 07.08.2013.
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Case No.:1/15/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Deferred and Re-indexed

HQ File :01/83/050/00170/AM14/ RLA File :17/24/040/00039/AM14/ Lic.No/Date:1710005397
26.06.2013

Defer Date:
07.08/2013

Decision : Email to be issued to RLA, Bangalore, for hard copy of application. Relisted for 07.08.2013.
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Case No.:2/15/83-ALC1/2013 Party Name:BODAL CHEMICALS LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status: Case deferred and Re-indexed

HQ File :01/83/050/00171/AM14/ RLA File :08/24/040/00127/AM14/ Lic.No/Date:0810122411
01.07.2013

Defer Date:
07.08.2013

Decision : Not listed in the agenda. Relisted for 7.8.2013.
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Case No.:3/15/83-ALC1/2013 Party Name:CHEMICO CHEMICALS PVT LTD Meet No/Date:15/83-ALC1/2013
10.07.2013

Status:Case Deferred Re-indexed

HQ File :01/83/050/00172/AM14/ RLA File :05/23/040/00122/AM14/ Lic.No/Date:0510358776
04.07.2013

Defer Date:
07.08.2013

Decision : Not listed in the agenda.  Re-listed for 7.8.2013.

Date:22.07.2013
Place:New Delhi

G. SARAVANAN 
Foreign Trade Development Officer
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